
O/o the Principal District Judge, Nellore 
6 August, 2022 

OFFICIAL MEMORANDUM 
PUBLIC SERVICES A.P.J.M.S.S. - Promotions to the Category-10 

i.e., Field Assistant from the feeder category of Category-16 i.e., 
Process Server Objections, if any, from the staff members Called 
for and received - Regarding. 

Sub: 

Ref: 1. This Court's office note dated 20.7.2022 and orders passed 
thereon. 
This 
communicated in Dis No.3088, dated 28.7.2022. 

2. Court's Official Memorandum dated 21.7.2022 

ate Letter dated 1.8.2022 of the (FAC) Special Judicial Magi 
of I Class for Trial of Prohibition & Excise Offences, Nellore, 
along with application of Sri Md.Javeed Ahmed, Process 

Server. 

3. 

With reference to above subject and reference 2" cited, objections, if any, 

have been called for from the Process Servers working in this unit regarding the 

promotions to the post of Field Assistant, and representation was received in the 

references 3 cited as mentioned below along with the remarks of the undersigned. 

Name & Designation of 
the employee 
SARVASRI 

SI.No. Objection raised Remarks 

He submitted that his The representation of Md.Javeed Ahmed 
Process Server 
EXCISE Court, Nellore 
Working on deputation in 
Principal District Court, 
Nellore 

1. 
name is not mentioned in the the individual is hereby 
official memorandum issued rejected since he doesn't 
in the reference 2" cited and possess the required 
he is having Intermediate educational qualification 

Qualification and submitted as per APJMSS Rules, 
an application to the Hon'ble 2019. 
High court to pursue degree 

qualification 
|University through distance 
mode and the employee is 
not responsible for the delay 
in effecting the promotions 
and due to non-effecting of| 
promotions 
transitory provision 35(b) is in| 
force, he lost the opportunity 
of getting the promotion. 

from S.V. 

when the 

PringsparDistrict Judge 
NELLORE 

To 
The individual through the Presiding Officer. 

Copy to-The Special Judicial Magistrate of I Class for Trial of Prohibition & Excise 

Offences, Nellore. 
1. 

The System Officer, Principal District Court, Nellore, with a direction to upload 2. 
the Official Memorandum in the District court website. 

Dis No. 21 /2022 
Dated o6 8.2022 


